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Lalit K. Maharana <lalitkumaharana@gmail.com>

Rejoinder affidavit on behalf of Applicant in OA 42/2024 EZ

Lalit K. Maharana <lalitkumaharana@gmail.com> 31 August 2025 at 16:53
To: Sankar Pani <sankarprasadpani@gmail.com>
Cc: Aishwarya Dash <aishwaryadash010@gmail.com>, "Rajib Ray, Advocate" <rajib.ray.official23@gmail.com>,
Dipanjan Ghosh <dpnjnghsh0@gmail.com>, apurba ghosh <apu7law@gmail.com>, Dn Ray <raydnr@gmail.com>,
Pronoy Mohanty <pronoymohanty@gmail.com>

Dear Sir, 

PFA the 'Reply Affidavit to the Rejoinder' on behalf of Respondent No. 9 in the captioned
matter.

best
Regards

Lalit Kumar Maharana
Advocate
enrolled with Odisha State Bar Council 
Contact no. +91-75049 14976

Disclaimer:The information contained in this e-mail message and/or attachments to it may contain confidential or privileged
information. If you are not the intended recipient of this message any dissemination, use, review, distribution, printing or
copying of the information contained in this e-mail message and/or attachments to it are strictly prohibited and your are
requested to notify the sender & delete this message from your system. Any unauthorized use or dissemination of this
message in whole or in part is strictly forbidden. Emails cannot be guaranteed to be timely, secure, error-free or virus-free.
Therefore, I do not accept responsibility for any errors or omissions or any responsibility for any damage whatsoever that is
caused by viruses being passed as a result of this email.
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